Customs, Excise & Service Tax Appellate Tribunal,
West Zonal Bench : Ahmedabad

REGIONAL BENCH - COURT NO. 3

Excise Appeal No. 98 of 2009
(Arising out of OI0-19/COMMISSIONER/RKS/AHD-1I/2008, Dated-24/10/2008 passed by
Commissioner of Central Excise-AHMEDABAD-II)

M/s. H N Maheshwari = . Appellant
Ex-Executive Director, Gujarat Composite Ltd.,

14, Amrakadam Bunglow, Near Super Society,

Ramdev Nagar, Satellite, AHMEDABAD, GUJARAT

VERSUS

C.C.E.-Ahmedabad-i = Respondent
Custom House... First Floor,

Old High Court Road, Navrangpura,

Ahmedabad, Gujarat-380009

APPEARANCE:
Shri. Anand Nainawati, Advocate for the Appellant
Shri. H.K. Jain, Authorised Representative for the Respondent

CORAM: HON'BLE MEMBER (JUDICIAL), MR. RAMESH NAIR
HON'BLE MEMBER (TECHNICAL), MR. RAJU

DATE OF HEARING : 31.01.2020
DATE OF DECISION: 27.02.2020

The appeal is disposed of. For order, see order of date in Excise Appeal
No. 94 of 2009.
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MEMBER (JUDICIAL)
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